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Mr. Speaker: An extensive state-
ment has been made,
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12:19 hrs.
STATEMENT BY PRIME MINISTER

SrruaTioNn 1N Cusa

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): Sir, the House is no doubt
not only greatly interested but anxi-
ous about the developments in Cuba.
I really cannot throw very much light
so far as facts are concerned. We
have no gpecial source of knowledge.
We get, of course, some pieces of in-
formation but mostly we ourselves
have to rely on what is appearing in
the newspapers. One of the difficulties
about the accounts appearing in the
newspapers is to sort out what is like=-
ly to be correct and what is likely to
be incorrect. Because, there are a
number of radio stations about--not
here I mean-—in that area, some pub-
lic, some known and some unknown,
some secret, which give out news
constantly “thiy has happened”. Amnd
that news is not particularly reliable.

Anyhow, for some time past, some
weeks past, long before this particu-
lar development in Cuba, there were
reports in the American press about
the likelihood of some such thing
happening, about people being trained,
and the possibility of some kind of
an invasion of Cuba. Now, there are,
1 believe, a very large number of
Cubans, Cuban exiles and other
Cubans, living in the United States.
I should imagine there are about a
hundred thousand Cubans living in
the Carribean area outside Cuba, [
do not know what their sympathies
are. Many of them may be pro-the
present Government, pro-Castro as it
is called; many of them may be
against, some undoubtedly are against,

There is one fact. Preparations
have been made for weeks and
months past for some activity of this
kind, that is from the mainland. The
mainland may be the United States
territory or some other territory on
the mainland. And it is rather diffi-
cult to conceive that all this could
take place without the acquiescence
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and, perhaps, the help of the authori-
ties there concerned.

Then this invasion took place—of
course, there is no doubt that there
has been an invasion—and on a fairly
big gcale, armed invasion, by air, by
sea and by land—by land, that is by
forces which were landed.

President Kennedy has stated very
firmly that he does not wish to inter-
vene and that no Americans are taking
part in this. We must accept that.

But the other point arises, that
Americans as such are not taking part.
But these people are coming from
areas from the American mainland,
and they could not very well have
come or been trained or armed with-
out the consent of the authorities
there who undoubtedly sympathise
with these people. That has been pub-
licly stated many times. Now, this
raises very difficult questions as to
what exactly is intervention, One may
not go oneself, but one may encourage
others to go. And it is a bad prece-
dent, I think, because in other cases
elsewhere this may be utilised in a
particular way.

Anyhow, we think it has been a
very unfortunate development which
has not only created all this turmoil
and civil war in Cuba but rather bede-
villed other international questions
that were being discussed. There i3
this guestion of Laos. We appocared
to be fairly n»ar some progress in re-
gard to Laos, in regard to cease-fire,
and the Commission meeting in Delhi
and a Conference meeting in Geneva
afterwards. We were very near it:
maybe today, maybe tomorrow some
agreement may be arriveq at; only
small details and dates have to be
discussed. Well, the sooner it is done
the better. But I am quite sure that
even the Conference on Laos that will
meet will now meet unfortunately in
a little more strained atmosphere than
it might have a little previously, be-
cause of this, And all these things
depend o much on the background,
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on the countries’ faith in each other'’s
bone fides etc. All there things have
happened,

I cannot say what the future deve-
lopments in Cuba are likely to be.
The newspapers today have announced
that the rebel forces, that is the
invading forces, have been defeated.
Possibly that is correct. But, again,
it is stated that these were the fore-
runners and others may come after-
wards. So it is difficult to say.

All that I would submit with
respect, is that there should be no
interference in Cuba by outside
countries. If the Cubans themselves
want either to do something to their
present Government or not, it is up to
them to decide. Others should not
intervene.

So far as we are concerned, we
have recognised, for the last two
years, the Government in Cuba. Their
Ambassador is here in Delhi; our
Ambassador in Washington is also
our Ambassador in Havana, We want
this Government resulting out of the
revolution in Cuba to function, and
we sympathise, and we do not want
the people of Cuba to destroy them-
selves in.a civil war. In fact, it is
not up to us to interfere or intervene
there in any way. And I would
suggest that no outside country
should intervene or interfere on
either side.

Shri Tridib Kumar Chaudhuri (Ber-
pore): There is only one point. Has
our Mission in Washington sent any
emissary there to make on-the-spot
studies, and what is the Govern-
ment’s information so far as the civil
war situation in Cuba in concerned,
particularly as to whether any large
section of the Cuban population
have, as has been reported, joined
the so-called rebel invaders?

Shri Jawaharial Nehru: In Cuba?
.

Shri Tridib Kumar Chaudhuri:
Yes.
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Shri Jawaharlal Nehru: And what
is the first part of the question?
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Mr. Speaker: Has anybody been
sent by our Embassy to study the
situation in Cuba? That was the first
part of his question.

Shri Jawaharlal Nehru: No one has
been sent. It is ver difficult for a
person to go in an area and to report.
He can report on what he sees round
about him. When there are war
conditions, he has to get his informa-
tion from others. Probably,
Washington is a better place to get
information from  various sources
than sitting in one corner of Cuba.
Of course, the information has to be
sorted and seen as to what may be
correct and what not.

As for the second part . . .

Mr. Speaker: Are there any
Cubans taking part in the rebellion
in Cuba?

Shri Jawaharlal Nebru: From the
information appearing in the papers
no doubt there are some people, but
there hag been no large-scale adhe-
sion of the local population to the
invading forces.
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Shri Raghunath Singh (Varanasi):
About Laos I want to know whether
there is any intervention by any
foreign country by way of supplying
arms to the people in Laos?
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Shri Jawaharlal Nehru: Armg have
been supplied to all parties in Laos,
in great abundance repeatedly, and
for a long time past,

12.29 hrs.
PAPERS LAID ON THE TABLE

LIFE INSURANCE CORPORATION
(AMENDMENT) RULES, 1961

The Minister of Finance (Shri
Morarji Desai): I beg to lay on
the Table a copy of the Life Insurance
Corporation  (Amendment)  Rules,
1961 published in Notification No.
G.S.R. 476 dated the 8th April 1961
under sub-section (3) of Section 48
of the Life Insurance Corporation
Act, 1956.

[Placed in Library. See No. LT-
2864/61.]

ACTION TAKEN ON VARIOUS ASSURANCES,
PromMISES AND UNDERTAKINGS

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
I beg to lay on the Table the follow-
ing statements showing the action
taken by the Government on various
assurances, promises and under-
takings given by the Ministers
during the various sessions of Second
Lok Sabha:—

(i) Supplementary Statement No.
1. Thirteenth Session, 1961
[See Appendix V, annexure
No. 99].

(ii) Supplementary Statement No,
VIII. Eleventh Session, 1960.
[See Appendix V, annexure
No. 100].

(iii) Supplementary Statement No.
V.II. Eleventh Session, 1960,
[See Appendix V, annexure
No. 101].

(iv) Suppl'ementary Statement No.
XII. Tenth Session, 1960.
[See Appendix V, annexure
No. 102].





